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No. F 11-39-05-1-9-RTI.—Whereas the State Government considers that the disclosure of the information 
regarding names of informers or complainants in the economic offences under investigation in the Madhya Pradesh 
Special Police Establishment of Lokayukta Organisation and State Bureau of Investigation of Economic Offences 
under the Right to Information Act, 2005 (No. 22 of 2005) may likely to endanger the life or physical safety of 
such informers or complainants; 
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